
File ho. 10/03/2019-NCLT
Uta-41W RE: alfilfiw NATIONAL COMI’ANY LAW TRIBUNAL

w an «31
a“ w ml Wm, elm

all How, Black .ml) Complex, Lodhr Road,
4% era/New Dclllle 110003

Wm/ Dated 25'”Aprll 2019
ORDER

'1here shall he Spccml Bench m Nee Delhl on 7 :2010 & i. 2019 |o altcnd me manezslisted before Shn R, Varauharamn, Member Und' al) and M< Dccpn Krishzm, Memberlleelmieal) The Special Bench shall eompme of-
Sne ' Ben II :INCLT New Delhi
l Ms, lnzlMalhntra. Member (.ludlclal)
2 M . Deeps Krishan, Member (Technical)

Ms. hm Malhulra. Member (Judlciul) shall arsr lake up me mailers uflhc Dlvlsion Benehand [hen aneml 1he makers 01‘ Special Bench
'Hle Conslnuuon 01' Bench as per sceulm 419 (3) othc Companlee Ac1.21)l3.
1111.: is in parlial madlfieallun or Order Uf even number daled 1.1 2019 for 2 5.2019 &3 s 2019 only.

1h“ ls>ucs wllh lhc appvoval ol‘l-lrm’ble Presidcnl,NCL'11

(Shili/aanIB/rwa)

Registrar, NCLT
Telephone: 2436345]Copy |0 —

P s. m Hon’blc Presrdem National Company 1 aw l'nhunnl. Nev. Delhi.
Ilon‘hle Members, ,NanunaJ Company Law Tribunal
Secrelary. Naumral Company Law Tribunal, New Delhi.
Officers of Natlonml Company Til“ lrihull e Prlnclphl Bench. New Delhi/'Kulka‘a/Mumbal/
Chennai/Ahmedubad’Allahabad’Bengalum/Chmldignrh’ouwalmi/llyelerebad/lalpm/cmm

5 vs 101mm Seererary. Sh. Uyzmeshvlar Kumar Singh) Mlnlslry ofCorpurateAffam, Nev.
Delhi,

5 [\Cerwcbshe’NoliceBoard,
7. The Inslllule ofChnrlered Acuoumanu oflndia, 1T0. New 01:11-11.

8. The lusmum ofCunlpany Secrelarleeoflndla TCSL Hausa 21. Immulionnl Avea, Ludhi
Road, Nev. Delhl . 1 10003

5, The Inslllme ofCosl Acccumanls 01‘ [1111111 CMA Bhawan. J msrrmlional Area, Ludhl Road.
we“ Delhi-110003

1o. Cerpamle Law Adviser, 153, Basarll Enclave, Palam Road. New [)cth 10057.
11 Taxman Allmd Services [Ad 59, 2. New Rohlak Road. Delhi.
12, The All lndlu Reponerl’vi. l 1 ‘1-D, 'R' Block. Dclh1 High Court. New Delhi.
13. Bar Cnunml. New Delhr/Mumhu .

‘50er


